
FORM B
PUBLIC ANNOUNCEMBNT

(Regulation l2 ofthe Insolvency and Bankruptcy Board oflndia (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SUN PETPACK JABALPUR PRIVATE LIMITED

sr. No. PARTICULARS DETAILS

I Name of corporate debtor Sun Petpack Jabalpur Private Limited

2 Date of incorporation of corporate debtor 22.03.2000

J Authority under which corporate debtor is incorporated/
registered

ROC Gwalior

4 Corporate Identity No./Limited Liability Identification No.oi
oorporate debtor

U25209MP2000PTC0 I 4 I 24

5 Address of the registered office and principal office o1

oorporate debtor
774 - GoleBazar, NA, Jabalpur, Madhya
Pradesh, lndia482002

6 Date of closure of Insolvency Resolution Process 10.01.2026

7 Liquidation commencement date of corporate debtor t0.01.2026

8 Name and registration number of the insolvency professional
acting as liquidator

Efficax Resolution Professionals Private
Limited
rBBVrpE-O 1 53 ltP A-3 12023 -24 / 500 63

9. Address and e-mail of the liquidator as registered with the

Board
No.3656/6, Gali No.6, Narang Colony, Tri
Nagar, New Delhi-l 1 0035
md@efficaxindia.com

10. Address and +mail to be used for correspondence with the

liquidator
3'o Floor,70-D,Pocket-A,Vikaspuri

Extn. Opposite pillar no- I 1,West
Delhi,New Delhi-l 1001 8,

liquidator_sunpetpack@effi caxindia.com

11. Last date for submission of claims )1.03.2026

Notice is here by given that the National Company Law Tribunal Indore Bench has ordered the commencement of
liquidation of the Sun Petpack Jabalpur Private Limited on 30th day of January 2026.

The stakeholders of Sun Petpack Jabalpur Private Limited are hereby called upon to submit their claims with proof
on or before I't day of March 2026, to the liquidator at the address mentioned against item No.l0.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

h Kumar Jindal
For and behalf of
Effi cax Resol ution Professional s Private L imited
Liquidator ofSun Petpack Jabalpur Pvt. Ltd
Mob-9560464525
Date-I}.02.2026
Place-New Delhi






